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January 3,40,242 15,33,070 18,73,312 7,128 37,913 45,041 7,821 25,835 33,656 3,39,549 15,45,148 18,84,697 109.72 68.14 74.72

February 3,39,549 15,45,148 18,84,697 6,918 34,396 41,314 7,662 26,515 34,177 3,38,805 15,53,029 18,91,834 110.75 77.09 82.72

March 3,38,805 15,53,029 18,91,834 6,634 36,092 42,726 11,225 33,626 44,851 3,34,214 15,55,495 18,89,709 169.20 93.17 104.97

Total 3,40,242 15,33,070 18,73,312 20,680 1,08,401 1,29,081 26,708 85,976 1,12,684 3,34,214 15,55,495 18,89,709 129.15 79.31 87.30

Institution of Criminal cases increased due to filing of 10,371 cases under M.V. Act as a result of automatic challan based on CCTV image capture.

One working day consists of 6 working hours.
Average loss of working days in 2024 (till 31st March) is  0.005 days .
Average working strength of judicial officers against average sanctioned strength of 1015 in 2024 (till 31st March)  is 816 .

So, cumulative loss of judicial hours of all Courts in 2024 (till 31st March)  is  6 x 0.005 x 816 =  24.48 hours . 

Case Clearance Rate of 
disposal w.r.t. institution

Institution, Disposal, Pendency and Case Clearance Rate in the District Courts of Odisha 
from 01.01.2024 to 31.03.2024

Institution Disposal Pendency 
Months

Opening Balance



Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

Angul 8782 85007 93789 432 4636 5068 849 3788 4637 8365 85855 94220

Balangir 6748 45284 52032 432 6981 7413 510 4280 4790 6670 47985 54655

Balasore 38694 88723 127417 2750 5206 7956 3001 4001 7002 38443 89928 128371

Bargarh 5953 47667 53620 389 2290 2679 414 1605 2019 5928 48352 54280

Bhadrak 28698 68186 96884 1019 3316 4335 1609 2605 4214 28108 68897 97005

Boudh 1111 18239 19350 91 1625 1716 151 695 846 1051 19169 20220

Cuttack 38456 156515 194971 2354 10010 12364 2946 8459 11405 37864 158066 195930

Deogarh 779 16039 16818 87 1079 1166 111 601 712 755 16517 17272

Dhenkanal 8743 39590 48333 496 3180 3676 534 1901 2435 8705 40869 49574

Gajapati 503 8172 8675 53 820 873 88 790 878 468 8202 8670

Ganjam 11187 77450 88637 1249 8577 9826 1218 8278 9496 11218 77749 88967

Jagatsinghpur 10805 35842 46647 916 2426 3342 907 1679 2586 10814 36589 47403

Jajpur 22739 71336 94075 1126 4462 5588 1692 2376 4068 22173 73422 95595

Jharsuguda 3544 39847 43391 293 2431 2724 421 1880 2301 3416 40398 43814

Kalahandi 3862 39401 43263 437 2675 3112 529 3509 4038 3770 38567 42337

Kandhamal 824 15830 16654 137 1717 1854 140 1544 1684 821 16003 16824

Kendrapara 17859 43793 61652 841 1869 2710 1286 1742 3028 17414 43920 61334

Keonjhar 9402 47427 56829 467 2795 3262 577 2027 2604 9292 48195 57487

Khurda 52804 145674 198478 2278 13882 16160 4235 10088 14323 50847 149468 200315

Koraput 3902 35191 39093 305 2073 2378 248 2445 2693 3959 34819 38778

Malkangiri 398 10269 10667 73 1067 1140 48 734 782 423 10602 11025

Mayurbhanj 12502 60396 72898 900 4338 5238 967 2748 3715 12435 61986 74421

Nabarangpur 995 25489 26484 101 1021 1122 117 1075 1192 979 25435 26414

Nayagarh 4770 25664 30434 515 3074 3589 525 1578 2103 4760 27160 31920

Nuapada 2500 17272 19772 164 1252 1416 205 1175 1380 2459 17349 19808

Puri 21855 61911 83766 1235 3435 4670 1698 3096 4794 21392 62250 83642

Rayagada 1772 17069 18841 214 2208 2422 192 1524 1716 1794 17753 19547

Sambalpur 6224 79027 85251 582 3924 4506 588 4512 5100 6218 78439 84657

Sonepur 2768 24721 27489 148 1277 1425 189 1499 1688 2727 24499 27226

Sundargarh 11063 86039 97102 596 4755 5351 713 3742 4455 10946 87052 97998

TOTAL 3,40,242 15,33,070 18,73,312 20680 108401 129081 26708 85976 112684 3,34,214 15,55,495 18,89,709

DISTRICT COURT PENDENCY from 01.01.2024 to 31.03.2024

Name of the 
Judgeship

Opening balance as on 01.01.2024 Institution from 01.01.2024 to 31.03.2024 Disposed of from 01.01.2024 to 
31.03.2024

Pending cases as on 31.03.2024


